
PROCEEDINGS OF THE HIGH COURT FOR THE STATE OF TELANGANA 

:� HYDERABAD:: 

SUB: TELANGANA STATE LEGAL SERVICES AUTHORITY - Junior Civil 

Judges - cum - Judicial Magistrate of First Class / Metropolitan 

Magistrates, who are now undergoing practical training at their 

respective District Headquarters - Permission to attend the work of 
ensuing National Lok Adalat scheduled to be held on 21.12.2025 at 
their respective places of posting - ORDERS - ISSUED. 

READ: 1. High Court's proceedings order in Roc.No.3573/2021-8.Spl., dated

17.11.2025.

2. High Court's proceedings order in Roc.No.3627 /2023-B.Spl., dated

18.11.2025.

3. Letter in Roc.No.6291/TSLSA/2025, dated 06.12.2025 from the Member

Secretary, Telangana Legal Services Authority, Hyderabad.

*** 

ORDER ROC.NO.5400/2025-B.SPL, DATED: I� .12.2025 

In the circumstances stated by the Member Secretary, Telangana State 
Legal Services Authority, Hyderabad in his letter 3 rd read above and in view of 
ensuing National Lok Adalat on 21.12.2025, the High Court is pleased to pass 
the following order: 

The following Junior Civil Judges - cum - Judicial Magistrate of First Class / 

Metropolitan Magistrates, mentioned in Column No.2, who are presently undergoing 

practical training at the District Headquarters, are hereby directed to attend the 

work of ensuing National Lok Adalat scheduled to be held on 21.12.2025 at their 

respective places of postings. 

SL. NAME OF THE JUDICIAL OFFICER NAME OF THE 
NO. DISTRICT 

(1) (2) (3) 

1. Smt. Yegi Janaki, Jagtial 
Junior Civil Judge-cum-Judicial Magistrate of 
First Class, Dharmapuri, Jagtial District. 

2. Smt. Patlolla Teja Sri, Medak 
Junior Civil Judge-cum-Judicial Magistrate of 
First Class, Alladurg in Medak District. 

3. Smt. Putta Mounika, Hyderabad 
Ill Assistant Judge, City Civil Court, 
Hyderabad. 



4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

Smt. Goundla Harika, 
Principal Junior Civil Judge-cum­
Metropolitan Magistrate, Medchal-Malkajgiri 
District at Kushaiguda. 

Smt. Himabindu Mudavath, 
Additional Junior Civil Judge-cum-XVI 
Additional Metropolitan Magistrate, 
Rangareddy District at Ibrahimpatnam. 

Ms. Boyidi Valli Venkata Chandraprasanna, 
II Additional Junior Civil Judge-cum-II 
Additional Judicial Magistrate of First Class, 
Warangal. 

Smt. Konduru Mamatha Reddy, 
Principal Junior Civil Judge-cum-Judicial 
Magistrate of First Class (Juvenile Court), 
Maha bu bnagar. 

Surireddi Kambhapu, 
Judicial Magistrate of First Class, Manuguru, 
Badradri Kothagudem District. 

Smt. Jakkula Anantha Laxmi, 
Principal Junior Civil Judge-cum-Judicial 
Magistrate of First Class, Kumurambheem­
Asifabad. 

Ms. Dilpreet Kaur, 
XII Metropolitan Magistrate-Cum-Junior 
Civil Judge-cum-Judicial Magistrate of First 
Class, Hyderabad. 

Kommavarapu Venkata Sai Harish Babu, 
Principal Junior Civil Judge-cum-Judicial 
Magistrate of First Class, Devarakonda, 
Nalgonda District. 

Smt. Gangineni Akhila, 
Additional Junior Civil Judge-cum-Additional 
Judicial Magistrate of First Class (Juvenile 
Court), Jayashankar Bhupalapally. 
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Kumurambheem­
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Hyderabad 
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13. Smt. Kasulla Pavani, Jagtial 
Junior Civil Judge-cum-Judicial Magistrate of 
First Class, Korutla, Jagtial District. 

The concerned Principal District & Sessions Judges/ Unit Heads, are directed 

to permit the said officers for attending the work of ensuing National Lok Adalat 

scheduled to be held on 21.12.2025, at their respective places of posting. 

REGl��:::L 
FAC. REGISTRAR (VIGILANCE) 

To 

l. The Officers concerned.
2. The Registrar General and all other Registrars, High Court for the State of Telangana.

3. The Member Secretary, Telangana State Legal Services Authority, Hyderabad.

4. The Director, Telangana State Judicial Academy, Secunderabad.

5. The Chief Judge, City Civil Court, Hyderabad.

6. The Metropolitan Sessions Judge, Hyderabad.

7. THE PRL. DISTRICT AND SESSIONS JUDGES/ DISTRICT TREASURY OFFICERES:

1) Jatial 2) Medak 3) Medchal-Malkajgiri at
Kushaiguda

4) Ranga Reddy District at 5) Warangal 6) Mahabubnagar
L.B.Nagar

7) Badradri Kothagudem 8) Kumurambheem 9) Nalgonda
Asifabad

10) Jayashankar
Bhupalapally

8. The Pay and Accounts Officer, Hyderabad.

9. The District Treasury Officer, Kongara Kalan Village, Rangareddy District.

10. The Sub Treasury Officers: Dharmapuri, Jagtial District; Alladurg, Medak District; lbrahimpatnam,
Rangareddy District; Devarakonda, Nalgonda District; Korutla, Jagtial District.

11. The District Treasury Officer, Shamirpet, Medchal-Malkajgiri District.

12. THE SECTION OFFICERS

a) Special Officer Section b) Vigilance Cell

ct) Work Review Cell e) O.P.Cell

g) Accounts Section h) Computer Section

High Court for the State ofTelangana at Hyderabad. 

+Spare .... 

c) E-Section

t) B-Section

i) D-Budget Section




